GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE
DEPARTMENT OF HEALTH AND FAMILY WELFARE

RAJYA SABHA

STARRED QUESTION NO. 171
TO BE ANSWERED ON THE 2"° AUGUST, 2022

BENEFICIARIES UNDER AYUSHMAN BHARAT-PRADHAN MANTRI JAN
AROGYA YOJANA

171 DR. SONAL MANSINGH:

Will the Minister of Health and Family Welfare be pleased to state:

(a) the eligibility and criteria prescribed to take advantage of Ayushman Bharat-Pradhan
Mantri Jan Arogya Yojana;

(b) the amount decided by Government to take medical benefits under this scheme; and

(c) the number of people who have benefited under this scheme in the last two years and
the details thereof?

ANSWER
THE MINISTER OF HEALTH AND FAMILY WELFARE
(DR MANSUKH MANDAVIYA)

(a) to (c) A Statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO RAJYA SABHA
STARRED QUESTION NO. 171* FOR 2"° AUGUST, 2022
(a) to (c) Ayushman Bharat — Pradhan Mantri Jan Arogya Yojana (AB-PMJAY) launched on
23.09.2018 provides health coverage up to Rs. 5 lakh per annum per beneficiary family on
family floater basis to approximately 10.74 crore poor and vulnerable families covering
bottom 40% population of the country; identified on the basis of select deprivation and
occupational criteria in rural and urban areas respectively as per SECC database of 2011.

Details of eligibility criteria under the scheme are at Annexure. During last two years,

2.26 crore people have benefited under the scheme.
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Annexure
Detailed list of criteria for eligibility under AB-PMJAY as per SECC 2011:

Automatically included:
1. Households without shelter
2. Destitute/ living on alms
3. Manual scavenger families
4. Primitive tribal groups
5. Legally released bonded labour

Deprivation criteria in rural area:
D1: Only one room with kutcha walls and kutcha roof
D2: No adult member between age 16 to 59
D3: Female headed households with no adult male member between age 16 to 59
D4: Disabled member and no able-bodied adult member
D5: SC/ST households
D7: Landless households deriving major part of their income from manual casual
labour

Occupational criteria in urban area:

1) Rag picker

2) Beggar

3) Domestic worker

4) Street vendor/ Cobbler/hawker / Other service provider working on streets

5) Construction worker/ Plumber/ Mason/ Labour/ Painter/ Welder/ Security guard/
Coolie and other head-load worker

6) Sweeper/ Sanitation worker / Mali

7) Home-based worker/ Artisan/ Handicrafts worker / Tailor

8) Transport worker/ Driver/ Conductor/ Helper to drivers and conductors/ Cart puller/
Rickshaw puller

9) Shop worker/ Assistant/ Peon in small establishment/ Helper/ Delivery assistant /
Attendant/ Waiter

10) Electrician/ Mechanic/ Assembler/ Repair worker/\Washer-man/ Chowkidar
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DR. SONAL MANSINGH: Sir, my question to the Minister is: Isn't wider distribution
and outreach of Ayushman Cards targeted especially for the 75" year of
Independence?

S1. YR 0T 9aR : 10 SUHHIEAE FE1ed, S bred Relfes, g HRd
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Question Hour is over. The
House stands adjourned till 2.00 p.m.
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